To provide Employment

*819 SHRI CHIRANIJEEV RAO, M.L.A : “Will the Deputy Chief Minister be pleased to state :-

a) whether there is any policy under consideration of the Government to provide
employment to unemployed youth in every family without employment in State;
and

b) If so, the details thereof”?

Sh. Dushyant Singh Chautala, Deputy Chief Minister
Sir,

a) YesSir,
b) A Statement in this regard is laid on the table of the house.
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Question No.-*819

Statement of Sh. Dushyant Chautala, Deputy Chief Minister
in response to Starred Question No.-*819
» Department of Employment is running a scheme named One Family One Job Scheme
(OF0J) for the benefit of such families whose member is unemployed. Registered
candidates under One Family One Job (OFQJ) Scheme are sponsored for interview
against the vacancies available in Employment Exchange in the ratio of 50:50 i.e. 50%
from General Live Register and 50% from OFQ)J Live Register on seniority Basis as per
limit. This scheme allows eligible poor applicants to get a chance of prioritized
submission against notified vacancies.
Eligibility Criteria for registration under One Family One Job Scheme :
1. He/she should be between the age-limit of 18 to 35 years. (Relaxable for SC or BC
applicants upto 5 years)
2. He/she should be a resident of Haryana State.
3. No member of his/her family should be in any kind of employment in public or
private Sector.
4. No member of the family should be an income tax or sales tax payee.
5. No member of such family should be an EX. Or Current MP/MLA or a Chairman of

any Board/Corporation/Undertaking etc.

» The Government of Haryana vide THE HARYANA GROUP-D EMPLOYEES (RECRUITMENT
AND CONDITIONS OF SERVICE) ACT, 2018 and its subsequent amendments and Haryana
Government Notification dated 11 June, 2019, has taken special measures by making
provision for additional 10 marks on socio-economic criteria and experience in the
selections of Haryana Staff Selection Commission (HSSC) Group-D, Group-C and Group-B
(Teacher, Education Supervisor, Teacher Educator in School Education Department)
posts in order to provide employment in every family without employment in State.
In case of Group-D selections, the provision of additional 10 marks on socio-economic
criteria applies to persons appointed on any Group-D post on or after the

28" March, 2018.



The 10 marks for socio-economic criteria and experience are allocated as follows :

d.

if neither the applicant nor any person from among the applicant’s family viz father,

mother, spouse, brother, and Son is, was or has been a regular employee in any

Department/Board/Corporation/Company/Statutory Body/ Commission/Authority

of Government of Haryana or any other State Government or Government of India.

if the applicant is :

(i) awidow; or

(ii) the first or the second child and his father had died before attaining the age of 42
years: or

(iii) the first or the second child and his father had died before the applicant had
attained the age of 15 years,”.

If the applicant belongs to such a denotified tribe (Vimukt Jatis and Tapriwas Jatis) or

Nomadic tribe of the State of Haryana which is neither a Scheduled Caste nor a

Backward Class.

Experience : One-half (=0.5) mark for each year or part thereof exceeding six

month of experience, out of a maximum of sixteen years, on the same or a higher

post in any Department/Board/Corporation/Company/Statutory Body/Commission/

Authority of Government of Haryana. No marks shall be awarded for any period less

than six months.
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